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HRA & S50
Lokpal of Indla

Plot Mo. 6, Phase-11
Wasant Kung Institutional Area,
New Delhi, dated 18™ September, 2020

Subject: Advertisement for the post of Registrar/ Deputy Regisirar in Lokpal of
India. :

Lokpal of Indiz is a statutory body established under Lokpal and
Lokayuktas Act-2013 o inquire allegation of coruption of certain functionaries of
Union of India. It is proposed to fill up the posts in respect of Registrar/ Deputy
Registrar in the Lokpal of Indis on deputation basis. Application from willing and
eligihle candidaies is invited as per the following details:-

i SI. | Name of the Post | Place of% Level in pay Matrix i
e 10 | posting 4 Sy SR o)
: | Registrar ~ 01 | NewDelhi | Level-14
i r i {Rs. 144200/~ 218200/-) per 7" CPC
I, Deputy Registrar- Jew Dethi | Level-12
01 (one) V(RS 78800~ 709200/-) per 7 CPC

248

| Educational qualification & Criteria for Registrar:

7 Officer possessing Bachelor's Degree in law tron:Recognized University; and

. holding:

- Analogues post on regular basis in she central Government or State
Government of courts or Tribunals in the pay scale ofLevel-14 or an officer of
District end Session Judge rank in the analogous pay scale of Joint Secretary
of India.

i ;Eglnm_ﬁo_nalq-ﬁﬁijﬁcaﬁbn& Cf‘ﬂg:iﬂ- for Deputy Registrar:

Officer possessing 'Bache].or’s, Degree in law from Recognized University, and
T R B A T P ‘
ik ‘2 Analogues post on regular basis in the central Govemment or Stale
Govermnment of courts or Tribunals; or : ;
b, Post in Central Government or State Government of couris or Tribunals, with
five year regular service in Pay Band — 3, Rs. 13600-39100/- with Grade pay
of Rs. 6600/-(as per 62 CPC) i.e. level -11 in the pay Matrix (as pet 7 CPC).

Note: Period of deputation including the period of deputation in anpther -:x—ca{dra post
held immediately preceding this appointment in lhe_ same of sonie ather organizauon
or depariment of the Central Govemment shall ordinarily be Five years (may be
extended as per extant rules of deputation for Governmeni ot India. The maximum

' 'gg_e limit for appointment by deputation shall not be exceeding 56 years as on the

e it e e

| closing date of receipt of application.




—l'iﬂﬂ. Bl‘lﬁer [O ﬁli ﬁp the pﬂﬁ or mﬁ,"'
W‘“ﬂm‘t miﬂ’ninsmmson thereof. :
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Lokpal of India"

.@PE_‘C\Y[D\ FORM FOR APPC JINTMENT OF REGISTRAR/ DEPUTY REGISTRAR

ON [)I. fJL]r\Tili\{ EUSIN |\‘[O“J AL OF ’\ﬂr” .

{(Proforma for application for the post advertised on Deputation basis)

Note: () The application should be forwarded through pi
department, with copies of the ACRs/APAR’s and Vigila

o

er channelithe concerned

e Clearance {e‘r‘rz_,-‘.'g-.e-;.';

signed by the Competeni Aurhority, given at the end of the application form

(1) Incomplete, unsigned and the applications received not a prescribed
proforma and after the last date of receipt of applicarions shall be refecred
summarily, without any notice to the candidaie
Post Applied For in Lokpa! of India

1. ‘Name
(In Block etlars) oo G0 T ool e S frrepidn o s ss Vo wad i s S s Ko Ve Sy ami

2. Fathers Name

3 Postal Address

Contact INO.

(Mobile & Landline :

f

Permanent Address

(Alternative Contact NO.) R b Al SR L et hRG p
g, E-mailid i e B T R e S

7. Date of Birth

8 Age as on 30.09.2020: Years Months Days




8. Date of Superannuation

10

Pr esént PL“‘ §1

1 1. Present Pay Level (as per 7" CPC) of

a2 Educational Qualification:

Pay Band/ Grade Pay (pre-revised as per 6" CPC)

[3oard/
U niversity

Exam Passed

Year of Passing |l

i

Juralion

o

Subjects

IPere

Cluadc

" SLATt MRl i Ot

13 Professional Qualification;
Exam Passed  [Board/ Year of Passing [Duration Subjects IPercentage |
Liniversity
|
l i
L | :
1 |
i |
3 |
*.
i s
i |
14, Details of employment in chronological order (if needed, enclose a separate sheet duly
authenticated by your signature in the format given below):
O ifice/Tnstt.] pet Period Nature of Scale of Pay gamre of
Organisation held From (Io appointment lLevel/Basie nties
(Regular/Ad hoo/| Pay or Pay l
IDeputation) Band with
Grade Pay®




L

*Applicants not bolding the posts ia Pay Level or Pay Band/ Grade Pay as per Central
Government pay scale should indicate the equivalent pay scale vis-d-vis Central
Government pay scales (with proof)

15. Incase the present employment is held on deputation, please state

a) The date of initial employment

b) Period of appointment on deputatior

=l

16. Whazther belonz to SC/
ST/OBC/PH/ Ex-

Serviceman

Orher Information

e
~}

AR

L]
=

DECLARATION

; Know und false or
of. mis oV
: n

¥ ‘ . g Sl e ik [ st e byl e
h : tavh T Yotarial CSIOrE or 2 e (Nt [k O Aetinn e IgRIaMment,
incorrect or ineligibility being  Detected belor afterth

9 T

b > ¢ AR gt RPYPY AR, o N b N a .‘52. X s
19. That [ fulfil the requisite conditions in terms ol 2g¢, Psy Band & GP, regular, service

1 i e i hlied for ud . T R e PSP AL i et
and other qualificanion for the post applied forle..... :

Dater oo

{Signaturz)
P R R St R e




Recommendation of competent authority

(1) service particulars furmished by the spplicant are verified from service

records and are found correct. Atested copies of ACRsS/APARS for the past {ive years

are annexed.

1" i e . Fas = BINE 15agh .
(1) Thers 15 no vigilance case pending or contemplated against the officer.
{1ii) If the officer is selected, he /she shall be relieved within 13 days of receipt of

appointment letier

(Signanirs of competent authority)
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